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The Bank has reported that the rent paid by 
the Bank works out to Rs. 5.73 per sq.ft. 
whereas the pevailing rates are much 
higbee. 

TIle premises coluld not be utilised for 
housing Bank's Clearing Cell due to certain 
shoJtcomings/problems like parking/traffic 
congestion. These are now being used by 
the Bank for otbel' purposes. 

Inter-State Child Trade 

8448. SHRIMATI USHA CHOUDHARI : 
Will the Minister of WELFARE be pleased 
ID state: 

(a) whetha' Government are aware of the 
inter-state child trade nut by several institu-
tions in the countty; and 

(b) if so. the steps proposed to check 
it? 

mE DEPUrY MINISTER IN THE 
MINISTRY OF WELFARE (SHRI GIRIDHAR 
GOMANGO): (a) No such infonnation is 
available. 

(b) Does not arise. 

Equipment L.easlng Bud""! by 
CHI and UTI 

8449. SHRI PRATAPRAO B. BHOSALE: 
Will the Minister of FINANCE be pleased 
to swe: 

(a> wilefha' Central Bank of India md 
Unit Trust of India have agreed to undertake 
equipment leasinc business; 

(b) if so details Ibereof; 

(c) the capiW aulhorised to them with 
m.e of adt; and 

(cl) the fields of work proposed to be 
covececl by this joint organisalion of Public 
Sector Undertatinp? 

11IE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MJNISTER OF STATE IN 
1111 MINISTRY OF FINANCE (SHRI 
a.AIIMA DUTT) : (a> Yea. Sir. 

(b) and (c). Share capital initially will 
be Rs. 3 crores to be subscribed by Central 
Bank of India S III, Unit Trust of India 30% 
Housing Development Finance Corporation 
19%. 

(d) The leasing company will provide 
lease finance fer plant and machinery requi-
red in infrastructural facilities such as pollu-
tion control, effiuent treatment, water 
supply and treatment, energy savings devi-
ces, construction material handling, etc. 

Implementatlol. of Projects In 
Orissa 

8450. SHRIBRAJAMOHANMOHANTY: 
Will the Minister of PROORAMME IMPLE-
MENT A nON be pleased to state: 

<.> the various Central Projects in 
Orissa for which allocation of funds was 
made during Sixth Plan; 

(b) whether the entire funds were 
utilised; 

(c) if not, the nsons therefor; 

(d) whether any assessment has been 
made about the escalation in the cost of on-
going pojec1S; md 

(e) if so, the details thereof? 

THE MINISTER FOR PROORAMME 
IMPLEMENTATION (SHRI A.B.A. GHANI 
KHAN CHOUDHURY): (a) to (e). The infor-
mation is being collected and will be placed 
on the table of the House. 

Esclle Duty 011 Machine-Made 
Matdles 

8451. SHRI S.O. OHOLAP: Will the 
Minister of FINANCE be pleated to stare: 

(a> the number of mechmised aad cott-
.. JIWCh fctories in the counlly; 

(b) whether any representalicms have 
been received Ibout the levy of bijh excUe 
duty on IUChine-IIude mate.. IIId if 10, 
details 1heIeof, 




